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o TURNING THE HEAT ON POLL PANEL CHIEF

Police personnel detain protesters demanding resignation of Chief Election Commissioner

India races toAsiad top-5 India renames
with SIX gol medals

28 Ladakh sites

SUDHI RANJAN SEN
October 2

INDIA RENAMED 28 places and
geographical features in the
northern territory of Ladakh,
asserting its claims in a dis-
puted region where the border
with China has repeatedly
strained ties between the Asian
neighbours.

The locations — including
peaks, mountains, glaciers,
passes, valleys and land areas

BORDER CLAIMS

M Peaks, mountains, glaciers,
passes, valleys have been
given new names on official
Survey of India maps

Gyanesh Kumar near Jantar Mantar, in New Delhi, on Friday PTI — were formally identified on ~
official Survey of India maps, M Territorial claims: Some
the home ministry said ina  |ocations are in territory
@ @ statement on Friday. The gov-  claimed by India but
y U a I p I ot t e s ernment said the exercise,car-  ~gntrolled by China
ried out in consultation with
the Ladakh administration, ..
was aimed at standardising ~ MExercise aims to
® the names of the placesand  Standardise names,
(& AJAI MASAND & facilitating their accurate  Improve recognition: Govt
) PHILEM DIPAK SINGH recognition and greater public
Nagoya, October 2 awareness. B Move follows efforts by
© Some of thelocationsarein India, China to stabilise ties
THE WOMEN'S HOCKEY territory claimed by India but
to I et Ot h e rs d I e team's perseverance earned it controlled by China, making
a long-awaited gold as well as the move particularly sensitive  bilateral tiesand reiterated that
Olympic qualification, while as the two sides seek to sta-  differencesshould notbecome
_ | boxers, archers and wrestler bilise ties after years of ten-  disputes. Modi also stressed
PRESS TRUST OF INDIA Sujeet Kalkal also exceeded sions over the border. that peace along the border
New Delhi, October 2 expectations as India surged The cartographic move remained essential to the

"I WAS FIGHTING for my life,
but I was determined not to let
others die,” flydubai Captain
Smit Machchhar told Prime
Minister Narendra Modi on Fri-
day while recounting the terri-
fying moments after being
attacked by his co-pilot mid-air
but still managing to save the
aircraft. Modi spoke over the

into the Asian Games top-five
witha brilliant six-gold haulon
the penultimate day of compe-
titions here on Friday.

Indiais nowat the sole fifth
position with 76 medals,
including 16 gold, 25 silver
and 35 bronze. India seems to
be heading for a strong finish
if the Friday show is any indi-
cation.

(Top) Indian women's hockey team celebrates its victory over
China in the Asian Games final, and in the process, qualifying
for the 2028 Los Angeles Olympics; Gold medallist Lovlina

comes more than six years
after a deadly border clash in
Ladakh that killed 20 Indian
and at least four Chinese sol-
diers in June 2020. India sub-
sequently imposed additional
curbs on Chinese investments
following the confrontation.
Relations have since gradu-
ally stabilised. Prime Minister
Narendra Modi and Chinese

broaderrelationship.Boundary
negotiators have meanwhile
agreed to pursue an “early and
substantial harvest” of delimi-
tation, according to an August
statement.

In a similar exercise in
August, India renamed 27
places and geographical fea-
tures in Arunachal Pradesh, a
northeastern region also

phone to the pilot,who is cur- It was the end of a 44-year  Borgohain poses after winning the women's 75kg boxing final | PresidentXiJinpinglastmonth claimed by China.
rently undergoing treatment at wait in women's hockeywhen  at the 20th Asian Games, in Nishio, Aichi, Japan, on Friday  en | welcomed “steady progress”in —BLOOMBERG
ahospitalin the UAE. India defeated defending
Machchhar, who was champions China 1-0 in the In between, Indian boxers  the title and erasing a massive
stabbed and seriously injured SMIT MAGEE NARENDISES final to secure the gold aswell ~ werequiteliterallythe'Lordsof  2-9 deficitin the final. m
bvhi ilotin tl it of CAPTAIN, FLYDUBAI PRIME MINISTER di lificats h I oy li }a ddi hai
y his co-pi otinthe cockplt-o n as a direct qualification tothe  the Ring as Lov Ina Borgohain - Adding to t 1€ joy were the GITANJAL|I GEMS LIMITED (IN LIQUIDATION)
flydubai flight FZ1073 while Because I was lymg You have enhanced 2028 Los Angeles Games. (75kg), celebrating her 29th  silver medals claimed by mixed  LIGUIDATOR: MR SANTANU T RAY .
travelling from Dubai to Tel oy the sround (in the honour of 140 Lalmremsiami’s ~ 10th birthday, Parveen Hooda and men's recurve archery | ey L;If'."..'ﬂZi:i;l.f.;l?.?,-;’j,_.5_.'.'."I_,_:,_f;':l‘,:|,:'-L.lélfi.';ﬂ:ifl‘i_u_[.“.f_'-ffﬁ..,-":-“’.Zl_'"r_.'.'?}f o :l,:i':;’f;?,.f,iﬂtfl-_,
Aviv on Wednesday, gave a 0 it) Feould feal crore Indians I focl minute strike was enough to  (65kg) and Ankush Panghal teamsandbronze medalsfrom repibendaprarah ol s oo Jhonresil
detailed account of the inci- CkP AT : close the dayasbrilliantlyasit  (80kg) outwitted higher-rated  sailor Nethra Kumanan in (Strictly botwean 10.06 a.m. and 8.30 p.m. except on Sunday}
dent to the prime minister dur- that the aircraft was proud from the started when the women’s opponentstoensurethreegold women'sdinghyandthe men's £-Auction Sale of Assets under The Insolvency and Bankruptcy Code, 2016
ing the video call. Modi lauded going down bottom of my heart recurvearcheryteamclinched medals. quadrant team in sepak- Date and Trrr-r::;_ailhfrn;gcu:..; D::HI 112026 |:¢;1-,-.-Ll~ur|1il1.0ﬂ ;:T to 03.00 pm
L¥Y) unhmited extension of > MNUTEs eac

the pilot’s bravery, presence of
mind and composure,and said
Machchhartooka split-second
decision that saved the lives of
so many people.

Machchhar shared that
whenever he faces difficulty, he
recites the Hanuman Chalisa, a
hymn devoted to Lord Hanu-
man.“Iwas lying on the floor (of
the cockpit) injured. Withwhat-
ever energy that was left with
me, | managed to act properly
and saved the plane,” the pilot
said.“I was fighting for my life,
but I was determined not to let

something —because Iwaslying
on the ground (in cockpit), I
could feel that the aircraft was
going down,” he said.
Machchhar said he was
repeatedlybeatenandsustained
multiple injuries, but he told
himself that he had to get up
andact.“Atthat time,I thoughtif
Idon’tget up...Ihavebeen flying
planesfor17years,| havebeena
Captainforthelast 11years,and
I know what is happening in an
aircraft even with my eyes

doorwasright there. Even while
I'was still taking blows, I could
just open the door,”he said.
Modi told Machchhar that
the countrycan proudlysaythat
Indians are not those who take
lives, but those who are willing
torisk theirlives to save others.

“Atthat time,youreceivedso |

manyinjuriesand wereengaged
in a fight of life and death. But
youignoredyourownsafetyand
were concernedabout the safety
of the passengers. You have

its maiden Asiad gold by
shocking 10-time Olympic
champions South Korea in the
final.

The recurve trio of Ankita
Bhakat, Kirti Sharma and 17-
year-old Kumkum Mohod pro-
duced a composed perfor-
mance under challenging
conditions to stun the Koreans
5-3.

It was the best gold haul in
Asiad boxing by India and can
easily be considered the
among the best performances
of all time by the country's box-
ing contingent.

Sujeet's detremination on
the wrestling mat was exem-
plaryas hetook themen's 65kg
category gold, defeating an
Olympicchampionenrouteto

takraw.

Thelate surgein the Games
has bolstered India's overall
campaign that had looked
patchy due to the under-per-
formanceindisciplines suchas
shooting and badminton. The
latter was particularly disap-
pointing for failing to deliver
beyond a men's team bronze
this time. PTI

FORM A
PUBLIC ANNOUNCEMENT

(Linder Regulation 6 of the Inselvency and Bankruptey Board of India

Inspection or Due Diligence of assets under auction tll 2611 V2026
Last date for submission of additional documents and EMD by the
gualified bidders:02/11/2026 by the and of the day.

Safe of Assets ang Properies cwned by Gitanjall Gems Limited {in Liquidation} released by ihe
Drrectorate of Enforcament (ED) or a8 1he ca2a may ba, forming parl of kquidaton galali formad by Ihe
Liguidatorn, sppomied by e Hon Lie Natonal Campany Las Trbunal, Mumbal Banch
The sale will ba done by the utndemsikgned Ilroagh e e-auctan platlonn Le.,
Baanknet auction platform, (htps Daankrat coon)

07ih February 2024

whdes Ordhar ddaled
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Carpet Arpa

fnitiai END
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Imcremental
Walie

Reserve
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Sapphira Halghts [Proviously Kmown as Khen lowe) Jogenl Complex, Manipadas Rd,
Kolivery Village, Vidya Nagari. Kalina, Sentacrnis East, Mumbad. Maharashira 40009

E Fist Mo 107 on TetFloor

'ii lat No, 112 .!. 13 (Mrmged) - 940 59 Ft

1260 5q, Fi
(Caipsd Area)

188D 5q. Ft
Rt At

TIBAES %2 00.000 1,000,000

4,90.06.724 43,00,000 100000

. X . (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Fiat Mo 207 on 2 Floor S0 5 266911 | F200000 1.00.000
others die.It was suchacrucial  closed. WhenIwaslyingdown enhanced the honour of 140 FOR THE ATTENTION OF THE CREDITORS OF NATIONAL COMMODITIES | (Caret Arva J

moment, There wasa moment  below, 1 knew forafactthatifI  crore Indians.I feel proud from MANAGEMENT SERVICES LIMITED T T T P T T T E

when I realised thatif Idon’tdo  could make onelast push —the  thebottomof myheart;”hesaid. 5 RELEVANT PARTICULARS Pt ot il P2 o] ] Rl e
5 - F | name of corporate deblor NATIONAL COMMODITIES MANAGEMENT I

SERVICES LIMITED t Fiot o 301 on drd Fiooe 290 8q. P | S2R851 52 00,000 100,000

(Rt A
FORM B 2. | Date of incorporation of corporate debtor | 28/09/2004
PUBLIC ANNOUNCEMENT 3, I'-uihurll‘y Uﬂdﬁf' which mfi‘.}:)fal@ R{}C h{.‘:mt}a. | Flat no. 302 & 303 (Merpnd) - 840 Sq. F1 TERD 5q. H 4.50.86, 722 51,00, 000 1.00.000

(A= Araa]

sl O Jed) Fiad

Shops and Offices in Bullding Known &s Didmaisd Park, Yibheg - 2. Varschs Suret - 395006

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

debior is regisiered
Regulations, 2016)

PR

--...__‘ — Il Agastyn FOR THE ATTENTION OF THE STAKEHOLDERS OF 4, CCWGTE‘E |d5‘nﬂt:,' o Limited L!at]“l'}' U74140MHZ004PLC 148859
STARGAZE ENTERTAINMENT PRIVATE LIMITED Kieification No. of cafporats deblor _ Tshop No. 10, Grouna For m bukde | 300 59, Ft
AGASTYA ENERGY AND |NFRASTRUCTURE LlM]TED S.Na PARTICULARS | DETAILS 5. | Address of the regrstered office and | We Work Vaswani Chambers, 2nd Floor, 264- !u.-rv«_-- & Dismond Park Vibhag ~ 2. | (Gaipet Aree) | 21.42.000 2.10.000 £0.000
{formerly known as Sangnita Chemicels Limiad) 1. | Name ofthe corporate debtor | Stargaze Entertainment Private Limited principal office (if any) of 265, Dr Annie Besant Rd, Municipal Colony, saderko e e e
v,luagf‘igai" étrgﬁ;r? “3!,!12' 4‘:; G?rlnl*mrll;;;: ',:,)u ;a';a' e 2. | Dateof incorporation of corporate debtor | 23.01,2008 corporale dedlor Worl Shivaji Nagar, Worll Colony, Mumbal, I _ : . = et
CIN: L35105GI2005PLCD47292 Tel No. 8765102401 3. | Authority under which corporate debtor is | MCA, ROC DELHI Mumbal, Maharashira, India, 400030 Also s st rus ey | i Laossmon | sumiiooe | ke
Emgl |d; senpmitachemicals@yahon com, Wabsite, www sengnitachemicls.co in incorporated /registered 6th floor, Tower B of SAS Tower, Supporl | \iarncha Surm ~ 395008 ;
CORRIGENDUM TO NOTICE OF (03/2026-27) EXTRA-ORDINARY GENERAL MEETING 4. | Corporate |dentity No. / Limited Liability | | U74994DL2008PTC173043 Area, Medicity, Sector 38, Gurgaon, Haryana [Fiats = Tatva Urjs, Wing — A& CTS No. 65-A1, Magihune, Off Duttapads Reatl Boriral] Exxl, Namibel — 405965
Dear Members, IdentificationNo. of corporatedebtor | . _ 122018, IN d I
This & wilh reference lo the Notice of (03/2026-27) Extra Ordmary General Mesting ("EGM') along| 9. |Address of the registered office and| 503,504 & 507, 5th Floor, Mercantile House, 15 _ Sent ' ],,, No. 301 in bubdng knoan as Taha | 184 Sq Fi
with the Explanatory Statement dated (9°Segtember, 2026, :=sued to the Memaers of AG ASTYA! principal office (if any) of corporate debtor | Kasturba Gandhi Marg, New Delhi-110001 6. | Inscévency commencement date in eptember 30, 2026 Uka, Wing — A CTS No. B8-A01, Magathass, | (Capst Ared) | 3.06.80 280 30,00,000 100000
ENERGY AND INFRASTRUCTURE LIMITED (formerly known as Sanginia Chamicals Limited] (“tha 6. | Date of closure of |nsowéncy Resolution | 298.09.2026 fBSI'JE[:I of EOTPDTH[E deblor [R@glﬁtrj’ Communication & certified copy o Lll"ff‘ﬂnad“ Rioad. Barivall En, Mumbal
Campany’). The Notice of EGM aiang with Ihe Explanatory Statement has aready been ospaiched) ' Process o of order nof yet received) ]f =SH0e
cirouiatad Wa amail to all the Members of the Company on 15* Saplember, 2026, for seeking| e by
Sharsholder's approval | |7 [Liquidation commencement date of 29.00.2026 1.| Estimated date of closure of 29 March 2027 [ £t No. 401 in huliding known as Tana. | 1184 Sq. FI
The cc:rr»;p:-mum iy the Nollceof EGM I3 baing issued on the direclions of NSE Limited, The dispalch) corporate debtor |n5tli'rerrc3,' resolution process ';L-..«.'-'-'mg; - A CTS No B8-A/1 Magalbane, | (Carped Areal | 30652250 | 3000000 1.00.000
of Carngendum fo the Notice of EGM 1o the Mambers has baen completad an 2* Ceober 2028 | | 8. [Name and registration number of the| | Gorang Moudgil R RS | Off Dutiapada Road Borvdl East Mumbal
The -«0”;10"!& um is sont thiough electronic made fo hose Members whase names appear in the| insolvency professional acting as liquidator | IBBI/IPA-001/IP-P-02984/2025-2026/14602 8.| Name and registration numberof | Devang P. Sampat | - 400066
Efn'.?.1::1,,Er.;"::Lf';,;'funfng%n;ap;ni; chr'f;af?a:rf“'ss;i;;f;"ezﬁ réﬁ Orars maintaned by ihe 9. | Address and e-mail of the liquidator, as|A - 903, Plot 6 A, The Sri Durga Apartments the insolvency professional acting | IBBIIPA-001/1P-P00224 2017-18/10423 ]
.p“f 2 + = AT 3 . g registered with the Board CGHS, Sector 11, Dwarka, Near KM Chowk, as interim resolution professional J NG, S e hulsng. woem By SR | 11845, F3 _
This carrgendum shall farm an integral part of and should be read in congunchcn with the EGM W tanal Hal Tt ¢ Delhi | Usja, Viing - A CTS No. B8-A/. Magathana, | (Compet Areal | 2,00,80 280 50.00,000 100000
Natice daled 08" September, 2026 which has been circuated fo all the members of the Company South West, National Capital Territory of Delhi 0.| Addross and e-mail of the interim dpsampati@sampatassocates m; ON Dysttapada R Bodval) Eas, Mumbal
and on and from the data heraof, tha EGM Notice shall be always be read = conjunclion with this| ,110075, Email - gorangmdgl@gmail.com : , : ' | - anooee
Corrigendum | |10/ Address and e-mail fo be used for|Plot no.108/109, Basement, Pocket 10.Dhul resolubion professional, as regsstered | Regd. Add.: Bungalow No. 4, Shiv Poog,
Accordingly, all concemed Members, Siock Exchiangsd, Depestaries, Registrar and Share lr.ﬂs"ﬂl| correspondence with the liquidator Siras, Dwarka, Sector 238 New Delhi 110077 with the Board Plot "JU.- Sactor 20, Vashi Navi Mumbai 400 | Fit N, 501 in bulising known 68 Tolve | 1184 Sq FI
Hﬂﬂrl u'gE'qI’JE'S :IFﬂElﬂléd [or e-% 3|1ﬂ§ olhar Audharities, i E*;l.llat-Jl's and other concarmed Eeﬁ:r'F-' Emall |Iqmdatlt]n@fsepf@miner‘u’aresdumns mm ?03 Fnd|a l: i, Hang -~ ACTS Mo fB-A01, Magathana (Garpet Areal 1,00 29 280 30,00.000 1.00.000
are reguested 1o lake note of the abave changes. All other contents of the said notice, save and) 1] ' : | Off Drutiapadn Rosd Borvali Eagt Mombai

| Last date of Submission of claims | 13.10.2026

Notioe is hereby given that the National Company Law Tribunal, New Delhi Bench, Court |l has
ordered the commencement of liquidation of the Stargaze Entertainment Private Limited on
29.09.2026 The stakeholders of Stargaze Entertainment Private Limited are hereby called upon
to submit their claims with the proof on or before October 13, 2026 to the liquidator at the address
mentioned againstitem 10 above.

10.| Address and e-mail 1o be used for | —anoces

carrespondence with the intenm
resolution professional

excapt as.amendedimodified by this Carrgencum, shad remain wnchanged

This Comngendum dated 2*October 2026 shall aisa be avadable on the websie of tha Company|

i.e. Mips:hwww sanginilachamecals,ca ininvestor-ralation himl and wabsite of the National Stock]

E'ccr ange al India lm\..wjal waw.nsaindia oom respectively, and on the website of Cantral Depostiony|
Servicas Limited st hitpsyhwww.evciingnda.com!

For Agastya Energy And Infrastructure Limied|

{formedy knawn as Sanginis Chamicals Limited)|

ip.ncmshizgmail.com;
dpsampalf@sampatassocates.m; |
AdminAdd.: #615, Shivai Plaza, Plot Ta/ A,
Marol Coop. Indusinal Estate,Off Andher
Kurla Road, Marol, Andheri (East), Mumbai -

| Trademarks of Gitanjall Gems Limited:

f{li‘jnlh Gy, Aquamann, Rewve, Duesis
| Dasire Lifestyle. Maya, Bingham
linh'gﬂ'pl_llihrr_] Dinmonds, Jhaisk, Eibical

78550 000 76,00, HH 100,000

MG

Manipal

Payment and
Identity Solutions

CIN: U72900KA2008PLC0O45316
Regd. Office: Udayavani Building, Press Corner,
Manipal, Udupi - 576104, Karnataka
Email:investor.relationsi@mpimanipal.com
Website: https:/mpimanipal.com

UNAUDITED FINANCIAL RESULTS (STANDALONE & CONSOLIDATED)

clause (b) of sub-section (6A) of
seclion 21, asceriainad by the
interim resolution professional

13| Names of Insolvency Professionals
identified fo act as Authorised
Representative of crediors in a
class, Three names for each class

Nol Applicable,

14 (3} Retevant Forms and
(b} Details of authorizad

Web link: https./ibbl.gov.inthome/downloads
Physical address: Not Applicable.

= i i i H = : Damoccds. La Vel Diamand  Jowsiiery
| Submissions of false or misleading proof of claims shall at:‘;ar:; ]:t:‘réaét.rge:a.ture oF Uit 400059 India. b ::_H e S et g J“:‘“Er_'
Plaza ; Noids Gaurav Kumar Tripath ! : : Tiching
Date - 03,10 2028 Whole.Time Diracsor| | Date-01.10.2026 Mr, Gorang Moudgil | |[1"] Last date for submission of dlaims | 14 October 2026 = s e el =
ille=sv % Y momdyane | . . — Ve datosls of all the assets Lo, Option A to M slong wilh any penting legal casesl or-gokg Ikgatons/
~D-.'}'.. _I!ﬁﬂ?“.{{.&] Place: New Delhi IBEIIPA-001/1P-P-02964/2025-2026/14602 2| Classes of creditors, if any, undes Not v':'lm:"-‘:ﬂble eviclion natices (f any) |'|-‘II.'I:L11D~’II‘ disclsed 1n the E-Auction process document and are 1o be

mandatorily ssan balare patticipatng n e auction 1§ is canfied Mat the grospecive bidier has o
8RSy hmsall wilh regard 1o &8 Iha appicatila nikas and regulations appicatils, qualy, quaniity alc of
ihe aseats. The E-aucton = being conducted puraly on nen-recourss basis 1o the Liguikdatos
It ks Turtbsar clanfied thal this ivilaton purpoets 1o vls prospeclive Didders and does not cradls sy
kind of byreling chigalion on the part of the Liquidalor ar the Company lo effeciusie fhe sais

nspoection: nMrasied Damies wi Have (o taie pror spoontmant W amal by providing i delails as
e rdaaed I e DCEEs aodivieils for hiflars 1o he algiis & padicinale Vi ihe auchicn.  Thay wil alsa
e 20 prowics the nanae, KYC and Aurharizebion Letiar i favor of nol mrove (han Iwo parsang wio wil
visk the premises for vispecion. On recepl of e mad andg affer venficafion of e docamefs. he
Oguadalor 5 deavn wil giver an appaviimant o e yierestea hoder for mspeciion and e mieresfed
tidder musf be present on e spponied date at the appownted ime. & must be pated that Ao wal-an
mpansts will b antartnined, No inspoction would be grawtad affer 26-10-2020

As per Paragraph 12 of Schedule | of IBEI (Ligukiation Pracess) Regulations, 2019, on tha ¢osa of the

representalives are avallable at; BUGan. The nighas! biddar shall be Bvited 10 peovioe baance saia oonsidaration within ninety déys of
" - : " q s b af Sch deetiaevd. Provided st papmenty mssde aflar inty 0y shal altr st indaras) i he rgle
FOR THE QUARTER ENDED 301'" JUNE 2026 Nobce 5 hereby given that the National C—:xmpany Law Tribunal has ordered the ol 12%, Prowvidad lurthar thal fhe sale shall be canceled il the ;élg.'rr'lnl = fiod received within ninety
L commencement of a Corporate Insolvency Resclubon Process of the NATIONAL ays
COMMODITIES MANAGEMENT SERVICES LIMITED on September 30, 2026 (Registry NOTE:

The Board of Directors of Manipal Payment and Identity Solutions Limited
(the ‘Company’), at its meeting held on October 1, 2026, approved the
Unaudited Financial Results (Standalone & Consolidated) for the Quarter
ended 30" June, 2026. The results, along with the Limited Review Report
of the Statutory Auditors, have been posted on the Company’s website at
https://mpimanipal.com/investor-corner and can be accessed by

Note: The above intimation is In accordance with Regulation 33 read with Regulation 47(1) of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015.

ESE

Executive Director & CEO

Communication & certified copy of order not yet recelved),

The crediors the NATIONAL COMMODITIES MANAGEMENT SERVICES LIMITED are

hereby called upon 1o submit their claims with proof on or before October 14, 2026 10 the

Interim Reasolution Professional at the address mentioned against entry No 10,

The financial credilors shall submil their claims with proof by elecironic maans only All other

creditors may submit the ciasns with proofin person, by post or by elecironic means.

A financial credifor belonging 10 a class, as listed against the entry No 12, shall indicate its

choice of authotised represantative from among the three inscivency professionals listed

againstentry No 13toact as authorised representative of the class specify class in Form CA
Submission of false or misleading proofs of claim shall attract penalties

Motice is hersby further given that the banksfinancial instiutions of NATIONAL

COMMODITIES MANAGEMENT SERVICES LIMITED are requested nol to debil any

SERVICES LIMITED of initigtion of CIRF

Name and Signature of Interim Resolution Professional,
CA Devang P. Sampat
IBBUIPA-001/IP-PD0224 /2017-16/10423

Date : October 1, 2026
Place : Mumbai

Prozpecive bdders need io regisier on Baanknet avction platiorm. (hips:\thaanknet.com')
Prospactiva Hadars shauld carefully read the eligibllity critedia and shall submdl the reqguisite
documents, mcluding & cechration of eligitilty uncer Section 294 of the Inscivenoy and Sarsrupicy
Coda thipugh the sfactronic avcson platlorm: and mal if found ineligithe & ary stage, (he damest
ey daposted shall be lorfeilsd

Prospeclive bidders shall deposi Ihe Eamest Maney Degosit (EMD} through (he Baanknet auction
plattorm

It is also be speciied that 4 the H 1 budder is und inefigible under any ortenz, EMD shall be fariziled
as par IB8), wics Circular No, IBBULIG/24/T02S daled 28th March, 2025

AN The guctom procsess goourants e uplosded on e Basnknet Portal ard e parbicpsts must
derwmiaad tha sama and submil all the documants an tha partal

Ru= Riligencs by qualified biddars

Irspechon will be allowat by pnor appoirement onty for due diligenca, and no irepacticon shall be given
bayord] 26-10-2028 The E-Aucton will be conducien sinctly on ~AS IS WHERE 15", “AS 15 WHAT
87, "WHATEVER THERE IS BASIS" and "WITHOUT RECOURSE BASIS" ®rough spproved

scanning the QR code. ¢ o?"”g;?e;fgat h;s:f;: 2 further amount from the bank accounts NATIONAL COMMODITIES MANAGEMENT | | 29mvce srovser PSS Alkance rrivate Limitad. & tho tems and candiions of the aucton are

Identity é’muﬁ:ns Limited SERVICES LIMITED without prior authorisation of the Interim Resolution Professional SANTANU T RAY, Liquidator

Place : Manipal Nolice is hereby also given to the officers and managers of NATIONAL COMMODITIES B0 P o 1B O OO0 DN 0B
Sdf_ MANAGEMENT SERVICESLIMITED to fepor tothe intarim Resolulion Professional. Address; 144 B, 14th Floor, Mittal Courl. Nariian Painl Mumbai — 400021

Date : 01.10.2026 Notice is issued to all Statutory Authorities of NATIONAL COMMODITIES MANAGEMENT Emall: gtanialigemslgfigmaii com, asselsaiol fassinsolvency in

K Giﬂﬁh Kll‘l'l V*rlla-‘eru,'a‘:‘M'm Molvenoy.com

Contact Person: Mobile: 8800865282 [Mr. Wasim) ! Liquidator - 818 TORGATT
M. Vaisthav Maelinot ! Me. Savan Saxena [022-426673940)

Pate; 03, 10,2026
Place: Mumbai
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PUBLIC NOTICE
NOTICE hereby given public at large

that, Mr. Milind Suresh Tambe
(Unmarried) & Mr, Vinayak Suresh
Tambe (Married) died on 01052018 &
14052018 respective they are holding
Flat No.403 on the 4" floor, Bldg No.C-8
und they are members of PRATIK
SHANTINAGAR CO-0P. HSG.
SOCIETY LTD., having address at
BLDG NO.C-8, SECTOR-2, SHANTI
NAGAR, MIRA ROAD (EAST), DIST.
THAMNE 401 107 and their mother Smt,
Subhangi Suresh Tambe died on
05/05/2008 & Married Sister of]
Deceased person Mrs. Arya Nitesh Mate
(maiden name Snchali Suresh Tambe)
died on 05/05/2018 and their father Mr.
Suresh Sakharam Tambe applicd for sole
cwnership of the flat and 100%
membership of the society and  Mrs,
Sneha Vinayak Tombe Wife of Vinayak
Suresh Tambe & Mr. Nitesh Yashwant
Mate hushand of Mrs. Arya Nitesh Mate
(maiden name Snehali Suresh Tambe)
are going to exccute Release Deed in
favourof Mr. Suresh Sakharam Tambe.
That as per Bye Laws of the socicty,
hereby invites claims or objections for
the transfer of the shares and interest of
the decensed members within a period of
14 days from the publication of this
notice, contact the undersigned or the
sociely.
Place: Mima Road East, Thane
Dute- 03102026 npe 11K, Sameshwar
Advocate, High Court, Bombay
Maobile No.981 2409260,
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PUBLIC NOTICE

Take notice that My Clients, 1)MR,
MANGILAL NENURAMII DAVE
2IMRS, BHARATI LALIT DAVE
AINUTAN MANGILAL DAVE have
instructed me to invite objection in nespect
of FLAT NOUT2AWING NOWS6 ON THE
SEVENTH FLOOR OF BUILDING
KNOWN AS HAPPY HOME ESTATE-1
BLDG. NO.95-96 CO-OPERATIVE
HOUSING SOCIETY LTD. situate at
POONAM SAGAR COMPLEX, MIRA
ROAD(EAST), THANE-401107 ¢here
referred to as the “vaid flor®), In Shor.
LATE MRS, INDUMATI MANGILAL
DAVE was originally a joint member of
Happy Home Estate-1 Bldg,No,95-96 Co-
Operative Housing Socicty Lid., situated
at Poonam Sagar Complex, Mira Road
i East), Thanc-401107, who dicd on 09-02-
2019 and left behind only Three Legal
Heirs including MR, MANGILAL
NENURAMI DAVE (Hoshand) 2)MRS,
BHARATI LALIT DAVE{Daughter)
IINUTAN MANGILAL DAVE
(Daughter) & MR. MANGILAL
NENURAMI DAVE (Husband) hereby
applied for the sole membership to the
sald Happy Home Estate-1 Bldg. No.95-
B Co-Operative Housing Socicty Lid.,
situated at Poonam Sagar Complex,
Mira Road (East), Thane-401107 for
transfer of the aforesaid flat in his sole
mame and the Other Legal Heirs
including 1IMRS, BHARATI LALIT
DAVE 2)NUTAN MANGILAL DAVE
hereby consented for the same.

Any persen or persons having any objection
for grant of membership or having  any
claim, nght, title or interest or any pan
thereol  cither by way of  mheritances,
hcirship or mortgage, lease, leave and
license, sile or lien, charge, trust, easement,
license, tenancy, injunction, posscssion,
exchange, atachment of the Income Tax
Authoritics or otherwise howsocover are
requested to make the same known in
writing within 14 Days along with the
supporting documents to the undersigned
B-T06, Asmita Regeney-1, Naya Nagar,
Mira Hoad{East), Thane-401107 within
Fourteen Days (14) from the date of
publication hereof, failing which all such
cluims and’or objections, il any will be
considered as waived and abandoned,

ADV, RAMSHA KHATIB

Date:03-10-2026 (B.L.5S L.L.B)
Plage: Mira Road OR21T15184
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PUBLIC NOTICE

This is to inform to the general public that, my client; Mr. P. N. Vijaykumar along
with his wife Mrs, Asha Vijaykumar are the joint owners and possessed all rights,
title and interest in *"All the residential premises bearing Flat No. 7-C, having arca
admeasuring T80 Sg. Feet (Buili-up) on 7" floor, building named Edenwoods
Willowhouse Co.Operative Housing Society Ltd.”, registered with the Registrar
of Co-Operative Societies with registration no, TNAATNAYHSGA{TC)6975/94-
95 dated 07.03.1995 situated at - Gladys Alwares Road, Thane (w) - 400610
standing on the land beaning Gat No, 56, Hissa No, 2, 3,44, 5A and 6 of village-
Chitalsar- Manpada, Taluka and District Thane within the jurisdiction of Thane
Municipal Corporation and within the Regisiration District and Sub - District of
Thane (hereinafier for brevity s sake referred to as “the said Premises™).

The Agreement for Sale executed between owners and M/s. Habitat
Developers Private Limited dated 21.10.1988 was registered with the Sub-
Registrar of Thane at Serial No, TNN-5413/1988, However the original copy of]
aforesaid agreement is lost/misplaced & the complaint to that ¢ffect has been
recorded by my client with Chitalsar- Muanpada Police Station, Thane on
30.09.2026 in their Missing Register at serial no. 1125/2026.

Hence, Any person's, body corporate, firm, association, institution or entity
having any ¢laim on the said Premises in any manner whatsocver is hereby
required 1o make the same known in writing with the documentary proof in
suppon thereol to the undersigned at below mentioned address within 14
(Fourteen ) days from the date hercof: after which any claim/s made; if any shall be
disregarded and shall be deemed 10 have been ignored, waived and/or abandoned
and no elaim thereafier shall be entertained and  my elients shall be entitled to deal
with the said Premises without reference toany such claim. Sdi-

Adv. Leena M, Pradhan

Notary Public, Govt. of India

Office no. 105, Ishwar Krupa CHS Lid.,

Near Ganesh Talkies & Thane M.TN.L., Charai,
Thane {(w)- 400 601, Landling; 022-25301056
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